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phase. Minor deficiencies in respect of rusting
of barbed wire, concertina coils and less
thickness of angle irons were noticed in some
works at a few places. The entire material's
was crocured de partmentally from various
Somi-Govt. agencies and firms of repute. The
deficiencies were taken care of by making
appropriate deductions from the contractors'
bills. A total amount of Rs. 31.08 lakhs was
deducted from the bills. Further, matter has
been referred to DGS&D and Central
Vigilance Commissfon for appropriate
necessary action and enquiry.

Foreigners among the terrorists in
Jammu and Kashmir

4149. SHRI KRISHAN LAL
SHARMA: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether it is a fact that Gov-
vernment have identified some fore
igners among the terrorists operating
in the Kashmir valley;

(b) if so, what is their number
and nationality;
(¢)  whether Government have

brought to the notice of the respec
tive Government about the fact; if so,
their response in this regard country-
wise; and

(d) action Government
take in the matter?

propose  to

THE MINISTER OF STATE IN THE
PARLIAMEN-ARY
AFFAIRS AND MINISTER OF STATE IN

MINISTRY OF

THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a)
Government are aware of reports about the
presence of some foreign nationals said to be
involved in subversive activities along with
the terrorists in Jammu and Kashmir.
However, it is not possible to precisely
estimate the number of such persons who may
have infiltrated into the State and their
nationalities.
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and (b)
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(c) and (d) Sustanied pressure is being
maintained on the militants. A close watch is
also being kept on the possible infiltration
routes, and related security arrangements have
been tightened. Appropriate action is also
being taken at the diplomatic level on the
issue of external aid and involvement in
terrorist activities in Jammu and Kashmir.

Demage to temples in Kashmir Valley

4150. SHRI KRISHAN LAL SHARMA:
WiU the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that a large number
of Hindu Shrine in the Kashmir valley have
been damaged and sacrilege committed since
1986;

(b) if so, the names of such shrines and
the nature of damage caused; and

(c) the steps being taken to protect and to
restore these shrines to their original
condition?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMEN-ARY
AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) to (C) Full
information and details are being collected
and will be laid on ths Table of the House.
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